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Shri S. C. Samaata; May I knew
Sir,* whether the hon. Deputy Minis­
ter himsell has visited these placfs? 
If so, what are his reactions?

Shrl Alaaesan: Of course, I hlave
visited. I cannot give my reactions.

T ourist OpncEs

*1448. Dr. Ram Subhag Sinfli: (a)
Will the Minister of Transport be 
pleased to state the number of en­
quiries handled by the various 
Regional Tourist offices of the Gov­
ernment of India during the years
1951-52 and 1952-53?

(b) Have the Government of India 
any plan this year tor subsidizing the 
improvement of roads connecting cer­
tain centres of tourists’ interest?

(c) If so, what is the estimated 
amount of that subsidy?

The Parliamentary Secretary to the 
Minister of Railways and Trans, 
port (Shri Shahnawaz Khan); (a) A
statement giving the information re­
quired is placed on the Table . of the 
House. fScf Appendix IX annexure 
No 53.]

(b) and (c). Yes. A final decision 
has so far been taken in respect nf 
the coastal road from Madrot* Xo 
Mahabalipuram. The estimated cast 
in this case is Rs. 2 93 lakhs, out of 
which the Central Government has 
agreed to contribute half the actual 
expenditure subject to a maximum of 
Rs. 1.5 lakhs. The question of im­
provement of other roads '^ODnectloe 
centres of tourist interest is under 
examination and the measure oi 
ancial assistance to be by the
Central Government will depend on 
the circumstances of each case.

Dr. Ram Subhag ^ingh: May I
know, Sir, the States other than the
State of Madras who have aprrcached 
the Government of India for ?ranVn<»
subsidy for connecting such roads?

Shri Shahnawaz Khan: Quite a
number of States have approached us, 
and all the information is contained 
in the statement that is laid on the
Tabic of the House.

Dr. Ram ^uliliaff SlBfh: May I
know whether Govemmerit propose 
to grant some more subsic?.y to any 
State during the current * nanciai 
year?

Slui Shahaawai Kluui: As I hav« 
stated, the matter is raceivmg the 
attention of the Govammfint, and no 
final decision has been taken yet.

Dr. Ram Subhag Singh: May I
know if any money has been ear­
marked for brightening up places 
interest and constructing rest hou«?es 
also?

The Deputy Minister of Railways 
and (ShH Alaffesan):
question y>f construction of rest houses 
is more primarily the concern of the 
State Governments concerned. We 
Are considering also li^athar we can 
give any aid to them in this connec­
tion.

Shri Kamal Singh: May I Know
whether they have in mind any ideas 
for controlling the traffic on the roads^

Shri Shahnawai Khta: That, sure­
ly, is a matter for the Police, and not 
the Ministry of Railways and tiatis- 
port.

Production  of Jute and  C otton

*1449. Dr. Rap Subhag Singh: Will 
the Minister of Food and Agriculture
be pleased to state whether any im­
provement has been effected in the 
production of jute and cotton in the 
year 1952-53 over the production 
figures of 1.951-52 and if so, how much?

The Minister of Agriculturi* (Dr. 
P. S. Deshmukh): Yes, by about 17
thousand bales in the ca.se of Jute. 
Firm estimates for the 1952-53 cotton 
crop are not yet available.

Dr. Ram Subhag Singh: May I
know what percentaRe of our total 
jute and cotton requirements is pro­
duced locaUy, and whether the re­
cent A>?reement with Pakistan is like­
ly to affect our jute production?

Dr. P. S. Deshmukh: W o  d o  n o t
think so, Sir. A major oorti-jn of our 
requirements is being met by internal 
production.  ̂ I think the hon. IVfem- 
ber is aware; the agreement wUh 
Pakistan is intended to meet the de­
ficit.

Shri T. S. A. Chettiar: May I know. 
Sir, whether the Quantity required of 
long staple cotton is being met?

Dr. P. S. Deshmukh: No Sir. There
is a large deficiency so far as loner 
staple cotton is concerned. We are 
trying to produce more, but there is 
one view that it is better to confine 
ourselves to the types we grow rather 
than other tjrpes which it is difficult 
to grow here.

Shrl T. N. Singh: May I know the
increase in acreage of iute and cot­
ton respectively as compared to the 
year 1951/52 in 1952/53?
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Dr. P. S. Oeshnmkh: There has
been a decrease of 0*6 per cent, so 
far as jate cultivation is concerned, 
'but in spite of this decrease in acre- 
•age, the production has gone up.

Shrl T. N. Singh: What about cot­
ton?

Dr. P. S. Deshmukli: In respect of 
•cotton, there has been a decrease of 
acreage as well as production.
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Shrt V. P. Nayar: What is the per- 

acre production of iute and cotton in 
1952/53, and how are these figures 
•comparable with the flj?ures for 1J)47/ 
48? Are they on the increase or de- 
•crease?

Dr, P. S. Deshmukh: I would re-
<111 ire notice for that.

Shri L. N. Mishra: Have Govern­
ment anv idea about the production 
o f lute in the year 1953/54, whether 
it is going to decrease or improve?

Dr. P. S, Deshmukh: I have tried 
to give the latest figures available. 
For 1953/54 W e have not got the 
•iigures.

P a k is t a n  F l ig h t s  over  I n d ia n  T e r w t o r v

•*1450. Shri S. C. Samanta: Will the 
Minister of Commuiiications be pleaf;- 
êd to state:

(a) whether any Pakistan flights are 
permitted over Indian territory as a 
result of the recent agreement reached 
t>etween India and Pakistan on the 
•question of air service to Kabul; and

(b) what are the reasons that a 
permanent agreement on this issue has 
not been arrived at?

Xlie Deimly Minister of Communica­
tions (Shri Raj Bahadur): (a) The
hon. Member is obviously referring to 
the recent talks which were held be­
tween India and Pakistan only regard­
ing the route to be followed by Indian 
aircraft flying to Kabul on scheduled 
services, while traversing Pakistan 
territory. Pakistan, is already operat­
ing certain services to and acro.$s 
India as a result of a bilateral atr 
transport agreement entered into be­
tween the two countries in Jime !948 
and in accordance with the Air Ser­
vices Transit Agreement to which 
both India and Pakistan are signa­
tories.

(b) The talks were for clarifying 
India's right to operate across Pakis­
tan territory on a reasonably direct 
route and tnis purpose has been large­
ly achieved. The bilateral agreement 
in accordance with which Pakistan 
air-craft operate to and across India 
is a permanent one.

Shrl S. C. Samanta: May I know,
Sir. whether any difficulty was experi­
enced by the Indian Government since 
the Agreement has taken place?

Shri Raj Bahadur: As a matter o ' 
fact, we have not been able to start 
operations on this route directly so 
far because of certain difllcultie.s’ on 
our own part, and the question Is 
rather premature.

Shri S. C. Samanta: May I know.
Sir, what are the difficulties that were 
placed by the Pakistan Government 
before the Agreement was reached?

Shrl fiaj Bahadur: They said that
on account of the defence of their 
fountrv they had to declare certain 
areas as prohibited areas under the 
terms of the International Covenant, 
and as such, they wanted to refuse 
permission. But the Government 
India consider that the declaration of 
the entire belt on the North-West a.s 
prohibited was not reasonable in 
terms of the said Covenant.
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